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Ministry of Social Justice and Empowerment [Noti. No. G.S.R. 539(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 3793(E)] 
Ministry of Statistics and Programme Implementation [Noti. No. 240/ZO/NEZ/MCM/DES/2022-23] 
Ministry of Textiles [Noti. No. S.O. 3683(E)] 
Ministry of Textiles [Noti. No. S.O. 3789(E)] 
Ministry of Textiles [Noti. No. S.O. 3993(E)] 
Rajya Sabha Secretariat [Noti. No. LAFEAS-TO20/1/2025-Table Office-RSS] 
Rajya Sabha Secretariat [Noti. No. O.N. 36(E)] 

  
State Rules   [1] 

Protocol for Recording Evidence of Vulnerable Witnesses 
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